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Order

Pleadings are complete. The matter is posted
counsel for the petitioner has circulated a letter for
respondents.

List for arguments on 20.10.2016

21.9.2016
(P.K. Sud)

for arguments but the arguing
adjournment. Not objected by

'?.|f1fllU"'" ---
(cHrEF JUSTTCE M.M. KUMAR)

SECTION OF THE COMPANIES ACT: 241t242

(s.K. MOHAPA\RA)
MEMBER\(T)


